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09.04.2019 
 

Case is listed today for further orders/ cross-examination of the 

Complainant’s witness.  Witness is present.   

A joint application has been moved on behalf of both the parties for 

adjournment on the ground that the parties are trying to settle the matter 

amicably. 

As prayed by the parties, put up on 02.05.2019 for cross-examination/ 

further orders. 

  

 

 [Peeush Pandey] 
Registrar 

 

 


